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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIViL & CRIMINAL MAIN CASES) AT THE END MONTH OF JANUARY 2022
sl Nature opening | Inst./Reg | Restored| Backlog | Total | Backlog | Transfer Disposall Total Tatal
No. "‘:‘"::‘ istration | Cases Instituted] Institu | Disposal | Casesto | during -| Disposal| Pendency
o101 a0zz | (Fresh | during |Cases/Co| tion Cases/con| other the ason
cases) the pvert vert cases| High Month 31012022 |
month Cases Court/
Tribunals
MAIN CIVIL CASES
1 (WP 58 ¢ 1 1 3 3 56 3
2 WA 539 5% 59 73 73 525 0
3 |WPC 8860 628 4 632 6 355 361 2131 7
4 |WPL 1047 16 16 ] 8 1025 7
5 |WPBS 15480 644 5 64% 377 377 15752 69
6 [WPT 622 20 20 1 1 2 640 0
7 WPCR 2162 127 i 128 53 54 2236 0
8 |WPPIL 254 16 1 17 9 9 262 0
9 |wp227 1519 94 1 95] 1 56 57 1557 6
10 |WPHC 7 3 3 1 9 1]
A (TOTAL (1to 10) 30518| 1607 12 1| 1620 0 936 945 31193 92
1 {FA 3031 29 6 35 1 27 28 3038 7
2 {FAM 535 1 1 28 28 508 5
3 [FA{MAT) 191 23 23 8 8 206 0
4 |SA 5219 80 80 8 8 5291 3
5 |MA 285 6 1 7 1 291 0
6 [MAC 7916 175 3 178 2 10 12 8082 4
7 |CR 2719 14 14 3 3 290 0
8 [MCC 765 57 1 58 1 38 39 784 0
g |COMP APPEAL 3 0 0 0 0 3 0
10 [COMP PET 15 0 0 0 0 15 0
11 {EP 3 0 0 G 0 3 0
12 |TPC 117 18 18 6 - 6 129 0
13 |CONT 1988 163 163 62 62 2089 1
14 |ITA 4 0 0 0 0 4 0
15 |ARBA . 237 6 6 o 0 243 0
16 |ARBAP it 10 1 1 0 0 11 0
17 |ARBR 64 3 -3 3 3 64 0
18 |TAXC 112 0 0 0 0 112 0
19 |REVP 203 15 15 1 3 4 214 0
20 |CVLREF o . 0 0 op 0 0 0
B |TOTAL (1to 19) 20977 591 11 0y 602 5 0 197 202 21377 20
TOTAL (A+B) 51495 2198 23 1| 2222 14 0/ 1133| 1147} 52570 112
MAIN CRIMINAL CASES )
1 [CRREF 7 0 0 0 0 7 0
2 {CRA 15107 224 . 224 92 92 15239 25
3 |CRR 5522 134 134 58] - 58 5598 6
4 |MCRC 1509 1076 1076| 1078|- 1078 1507 0
5 |MCRCA ufs 438 CrPC 339 145 145 165 165 319 0} -
& JCONTR 7 1 1 0 0 8 0
7 |CRMP 4058 204} 204 117 117 4145 6
8 {TPCR 42 6 6 2 2 46 0
9 JACQA 2915 37 2 2 41 9 9 2947 3
C TOTAL{1to9) 29506| 1827 2 21 1831 0 0] 1521| 1521 29816 40
GRAND TOTAL(A+B+C) - ' B
OF MAIN WRIT, CIVIL & 81001| 4025 25 3| 4053 14 0| 2654| 2668 B2386); e ﬁ%
CRIMINAL CASES : 152
"E"DED';%‘;.L_':%:EASEI 81001 INCREASE (+1385) 82386 ¢ 1
Over 5 Years restored and | Over 5 Years disposal and Over 5 Years
vy | Sackopniedcaes | “backas diposstases | 'Sl | Gt mons
24484 11 152 24343 =141

M.)-") v

(SANTOSH KUMAR TIWARI)}
REGISTRAR (JUDICIAL)



